Giovernment of Jammu and Kashmir
Department of Law. Justice and Parliamentary Affairs
Civil Secretariat
Srinagar/Jammu
Litigation in Union territory ot

Subject:-Litigation Reforms and effective monitoring of
harge(QIC) Litigation.

Jammu and Kashmir-Appointment of Officer Inc

D) of 2021

GOVERNMENT ORDER NO:- 5959 -JK (L
2021

DATED:- 29 - 12 -
“Officer of Jal Shakt Department as
harge (O1C) Litigation for the
flon'ble High

Sanction is hereby accorded to the appointment of

mentioned in annexure to this Government Order as Officer In ¢
cases including Contempt Petition. if any. indicated against cach pending before
Court ol Jammu & Kashmir & [adakh/Central Administrative Tribunal

and conditions of appointment of the OIC shall be governed by the

The terms
of 2021 dated 24.03.2021.

provisions of Government Order No.1673-1K(1.D)

By order of Government of Jammu and Kashmir.

Sd/-
(Achal Sethi;
Secretary to Government
No:-JK(1.D)CODI/ 2021/03 Dated:- 29- 12 - 2021
Copy to the:-
Le~ned Advocate General, J&K.

I.

2. Prmcipal Secretary (o Hon'ble Licutenant Governor. Raj Bhawan.

3 Joint Secretary(J&K), Ministry of Home Affairs. Government of India.

4 Principal Secretary to Governmeat, Jal Shaku Department.

5 Registrar General, J&K High Court, Jammu/Srinagar,

o Principal Secretary to Hon’ble Chief Justice. High Court of Jammu &Kashmir and [Ladakh.

7 Director Litigation . Srinagar’ Jammu.
& Law Officer concerned

o Officer In Charge Litigation(OI1C).

10 Private Seeretary to Chief Sceretary for information of Chief Secretary.

[l Private Secretary to Secretary Law.
12 Ir. harge Website.
13 Government Order file. %{_\
PIES) ;
(Khursheed Ahmad hai’)’
Additional Secretary to Government

14 Concerned filc.



Annexu ‘e to the Government Order No0.5959- JK(1.D) of 2021 dated
29.12.2021

SN | Numberofthe =~ Titleofthecase | Name of proposed officer
| o | case | | In-Charge (01C)

1 TANo. " Muzamil Ahmad Réﬁqi V/s D/O of Arifa  Ashraf  Under |
| . 5907/2020  PHE ~ Secretary to Government, |
2 OPTNO_ | Shadab Anwar & Others V/s Jal Jal Shakti Department

| 1229321 | Shakii Department

et
o
-



